ITEMNO2O0 8 COUR T NO 4 SECTI ONXIA

SUWPREMECOURTOFI NDI A
RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s). 2 7808- 17809/ 2005

(From the judgenent and order dated 1 7/ 02/ 2 005in ANNo. 78/ 1994 &CVA
No. 17581/ 2001of The HGHCOURTO- APATHHDERABAD)

N SRI HARI (D TH LR S . & ORS. Petitioner(s)
VERSUS
N PRAKASH&ORS Respondent ( s)

(Wth prayer for interimrelief and office report )
W THSLP(C NO 184810 2007

SLP(C NO 24682-246830f 2005
SLP(C NO 26425-264260 2005
(Wth prayer for interimrelief and office report)
SL P(C) NO 26 4290f 2005

(Wth office report)

(for final disposal)

Date: 02/ 11/ 2007 These Petitions were called on for hearing today.

CORAM :
HONBLED. JUSTI CEARI JI TPASAYAT
HONBLEM JUSTI CEP. SATHASI VAM
For Petitioner(s) M. Harish N Salve, Sr. Adv.
M. L. Nageswar Rao, Sr. Adv.
M. G RRmakr i s hnaPr as ad,Adv.

M. Siddharth P atn ai k, Adv.
M. G Arun m Adv.
M. Govin Reddy, Adv.

M. Pr a mod Dayal, Adv.
M. N kunj Dayal , Adv.

M. Manu Shan ker M shr a, Adv.

For Respondent (s) M. Dushyant A. Dave, Sr. Adv.
M. B.D. L. Nrnmal Ku ma r, Adv.
Ms. Bi na Madhavan, Adv.
M. Hemal K. Sheth, Adv.
for MS. Lawyer’S Knit & Co, Adv.

M. Ariba m Guneshwa r Shar ma , Adv
UPON hearing counsel the Court nade the foll ow ng

ORDER
List in the | ast week of Novenber, 2 0 0 7 .

(Ganga Thakur) (Vijay Aggarwal)
P Sto Registrar Court Master



